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O R D E R 

 
17.03.2020  The Office of the Registry is directed to List the matter on 19th 

March, 2020 along with Company Appeal(AT)(Insolvency) No. 1434 of 2019 

(disposed of matter).  

 

                [Justice Venugopal M.]
     Member (Judicial) 

 

 
 
 

(Kanthi Narahari) 
Member(Technical) 
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